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Letter No. 1o66 JDA/NGT/2 024-2s Date :od Aug,2o24

To,
The Registrar
The National Green Tribunal,
Principal Bench,
New Delhi.

Subject : Regarding Submission of Report on behatf of Vice Chairman, Jhansi
Development Authority, Jhansi in compliance of order dated 30.04.2024 in
O'A' No' 91812022 Narendra Kushwaha and Others versus Government
of Uttar pradesh and others.

Respected Sir,

ln Compliance of directions of Hon'bte Tribunal in the above-captioned
matter listed on 30'04.2024, please find enclosed herewith report on behalf of Vice
Chairman, Jhansi Devetopment Authority, Jhansi. lt is kindly requested that the
same may be placed before the Hon'ble Bench for consideration and necessary
directions

Enclosure :As above,

Yours Sincerely,

(Alok Yadav)
Vice Chairman

Jhansi Development Authority
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